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HIGH COURT OF DELHI AT NEW DELHI

No. 539/DHC/Genl./G-8/Scooter Dated : 08.09.2016

TENDER NOTICE

Sealed Quotations are invited for purchase of fifteen (15) two wheeler scooters
having 100¢c or 12Scc or more with accessories having storage attachment (on DGS&D
rates if any) for official use of this Court.

Interested parties may submit their quotations in sealed cover superscribing
thereon “QUOTATION FOR PURCHASE OF TWO WHEELER SCOOTERS” and
addressed to the Registrar General, Delhi High Court, Sher Shah Road, New Delhi
which should reach the undersigned in Room No. 4, Ground Floor, General Branch,
Administrative Block, Delhi High Court, Sher Shah Road, New Delhi-110003 on or
before 30.09.2016 till 04.30 P.M. Quotation (s) received after 30.09.2016 shall not be
entertained in any circumstance.

This Court reserves its right to accept or reject any or all quotations without
assigning any reason.

Sd/-
(Vandana Kairon)
Assistant Registrar (Genl.)
Administrative Block
Delhi High Court, New Delhi
www.delhihighcourt.nic.in
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